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As regards unincorporated financijal
bodies. Government are examining the
nature cf control to be exercised on
their acceptance of deposits;

(b) Government have under consi-
deration:—

{(i» A bill to regulate chit fund
business of the conventinnal
type; and

(ii) A bill to ban the promotion or
conduct of prize chits and
money circulation schemes.

(¢) The bills will be finalised Ifor
introduction in Parliament after con-
sulaliicn with the State Governmen's
and Union Territories.

India's growth rate of Tourism

*3595. SHRI S. KUNDU:. Will the
Ministear of TOURISM AND CIViL
AVIATION be pleased to state:

(a) the percentage of Tourist re-
venue India gets from the total re-
venue collections in the world on this

account;

(b) whether the growth rate of
tourism in India is falling behind
the growth rate of tourism in the
world and if so, the comparative
figures of such growth rate during the
last three years; and

() whether any a:sistance and
loans have been sought for from the
international financing agencies for
development of tourism in India and
if so. the details thereof?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURUSHOT-
TAM KAUSHIK): (a) During 1976.
India’s share of world tourism earnings
was 0.€3 per cent.

(b) 'India’s growth rate of tourism
was of the order of 3.2 per cent. 10.0
per cent and 14.8 per cent during the
years 1974, 1975 and 1976 respectively.
ag compared to the growth rate of
world tourism of—2.8 per cent. 1.8 per
cent and 2.8 per cent respectively for
the same period.
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(¢) The Central Department of
Tourism sought technical assistance.
from the UNDP in 1976 for undertaking
a techno-economic survey for an areial
transportation system at Gulmarg;
and has requested the services of a
balneological expert during 1977 {or
the.development of the Vasistha hot
spring in Kulu Valley.

Support price for Raw Jute

*596. SHRI CHITTA BASU: Will
the Minister of COMMERCE AND
CIVIL SUPPLIES AND CO-OPERA-
TION be pleaseq to state:

(a) whether Government have taken
any decision to fix up the support
price of raw jute for the current
season; and

(b) if so, the detailg of the decisions?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND (CO-
OPERATION (SHRI1 MOHAN
DHARIA): (a) Yes, Sir.

(b) Statutory minimum price of
raw jute for 1977-78 season has been
fixed at Rs. 141/- per quintal for W-5
grade in .Assam.
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Central aid for development of Digha
as a Tourist Centre

*598. SHRI SAMAR GUHA: . Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether Digha is the oniy sea
beach tourist centre of Bengal and
for that matter for whole of Eastern
India; ’

(b) whether tourist rush to Digha
has increased many times during last
few years,

(c) whether Digha needs much deve-
lopment for coping with rapidly in-.
creased volume of tourism;





